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[Mr. Deputy-Speaker]
1 had not ailowed it, you may bave reasons
w0 disagree. Order please,

1 have allowed him to raise it. We
shall ascertain from this agency. We shail
write to these papers as to what they have
got to say. And, naturally, we shall come
back to this House to hnow what happens
after that. Why don't you wait 7

SHRI PILOO MODY . Sir, ! ris: on a
point of order.

MR. DEPUTY-SPEAKER : If you have
a point of order, I shall listen to it. What
is your point of order, Mr Mody ?

SHRI PILOO MODY : In raising the
privilege issue Shri Nahata has alleged that
some other company was responsible for
planting this deliberate and malicious 1n-
formation n a press without, in any way,
producing any evidence to the efect.

Therefore, I would like to ask you that,
H this evidence cannot be produoced by
Shri Nahata, will it therc-after bhe a
privilege against him for having ramsed
this matter and alleged that this was printed
on behalf of somebody elsc ? ([mserrup-
tions).

MR. DEPUTY-SPEAKER : Order
please. Shri Mody thinks that Shri Nahata
has committed a breach of privilege. If
you think so, then nothing provents you
from coming forward with 4 notice of
privilege.

Let v not do brregular things. Now,
item No. 4 on the Agenda. Shri Bosu.

13.11 .

PUBLIC ACCOUNTS COMMITTEE
Hundred and second and Hundred and
fifth Reports,

SHRI JYOTIRMOY BOSU /Dumood
Harjour) : I beg to present the fullowing
Reports of the Public Accounts Commit-

fo¢ p—

{1) Hundred and sccond Report om
sctiost tken by Government on

MARCH 28, 1974
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the recommendations contaioed in
their Eighty-fifth Report on posts
and Telegraphs.

(2) Hundred and Fifth Report on ac-
tion taken by Government on the
recommendations contained in
their Ninety-fifth Report on Audit
Reports on the Accounts of the
Indian Institute of Te tnology,
New Delthi for the years
1966-67 to 1970-71.

—

MATTER UNDER RULE 377

Reported atrocities committed by KPF
raonnel during recent disturbances in

Bihar

MR DEPUTY-SPEAKER . Now, matter
under 377. Shri Madhu Limaye,
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